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Factual report in compliance of Hon’ble NGT order 

dated 25/09/2023 in the matter of OA 117/2023 (CZ) 

 
Sub: Factual report in compliance of Hon’ble NGT order dated 02/11/2023 in 

the matter of OA 117/2023 (CZ) of News report dated 24th  September 

2023 Dhanik Bhaskar Bhopal Edition, Reported by Sh. Manish 

Kushwah with regard to illegal mining, District Vidisha  Vs State of 

Madhya Pradesh. 

 

Hon’ble NGT vide order dated 02/11/2023 issued following instructions 

inthe matter of OA 117/2023 (News report Dated 24th September 2023 Dhanik 

Bhaskar Bhopal Edition, Reported by Sh. Manish Kushwah with regard to illegal 

mining, District Vidisha vs State of Madhya Pradesh): 

“1. Learned Counsel for the MPPCB Ms. Parul Bhadoria has filed the 

factual report of the committee and further submitted that the area is 

very wide thus sought a short time to file the detail report with action 

taken by the respondents. Compliance report may be filed before the next 

date of listing.” 

In reference to the previous Hon’ble NGT vide order dated 25/09/2023 

following instructions in the matter of OA 117/2023 (News report Dated 24th 

September 2023 Dhanik Bhaskar Bhopal Edition, Reported by Sh. Manish 

Kushwah with regard to illegal mining, District Vidisha vs State of Madhya 

Pradesh) were issued: 

“7. In view of the averments made we consider it appropriate that a Joint 

Committee be constituted to verify the factual position. Accordingly, we 

constitute a Joint Committee comprising of :- 

i. One Representative from the CPCB. 

ii. One Representative from the integrated office of MoEF&CC,  

Bhopal 
iii. One Representative from the State Pollution Control Board. 
iv. DFO, Vidisha 

 

8. The Committee is directed to visit the place and look into the grievances 

as narrated above, verify the factual position and submits its report 

within 20 days through email at ngtczbbho-mp@gov.in preferably in the 
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form of searchable PDF/OCR Support PDF and not in the form of Image 

PDF. 
 

9. State PCB will be the nodal agency for co-ordination and compliance. 

 The committee have to submit the report on the following points. 
 

i. Number of minings sanctioned by the authorities with consent 

conditionsand EC asrequired. 

ii. Number of illegal minings with details of violators involved in the 

process of illegal mining. 

iii. Mining excavated by illegal mining mafia, the value 

iv. Status of DPR and the replenishment study of area 

v. Loss of the forest area and plantation. 
vi. Environmental compensation against each violator in accordance 

with the parameter laid down by the CPCB and this Tribunal. 

vii. Number of transport vehicle seized or action taken by the state 

authorities.” 

Accordingly, in compliance of the order of Hon’ble NGT, joint committee 

comprising offollowing officials from different departments hasbeen constituted, 

the details ofwhich are asunder: 
 

1. Dr.H V Chary, Scientist E,  

Regional Office, MoEF&CC, Bhopal 

 Representative of 

MoEF& CC 

2. Shri Omkar Singh Marskole, DFO,  

Forest Department, Distt-Vidisha 

 Representative of Forest 

Department 

3. Shri Brajesh Sharma, Regional officer, 

MPPCB, Bhopal 
 Representative of 

MPPCB 

4. Dr Poulami C Patil, Scientist B,  

Regional Directorate, Central Pollution 

Control Board, Bhopal 

 Representative of 

CPCB 

 

Following officials, namely, Shri Mehtab Singh, District Mining 

Officer,Distt Vidisha, Shri Pankaj Wankheda, Asst Mining Officer, Distt Vidisha, 

Shri Tarun Dehariya, SDO, Forest Department, Distt Vidisha and Shri Devesh 

Gautam,Ranger, Forest Department, Distt Vidisha were also associated during the 

site visit. 

The officials of the joint committee visited various mining sites located inthe 

villages as mentioned in the order on 12/10/2023, 13/10/2023, During the site visit, 
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the joint committee also interacted with the reporter of Dainik Bhaskar Shri 

Manish Khushwaha over phone and enquired about various illegal miningsites. 

Shri Khushwaha appraised the committee about various illegal mining sites and 

shared few site photographs over whatsapp. The joint committee could under take 

site visit to only few of the said locations during the visit on 13/10/2023 and 

14/12/2023 and therefore time was sought from Honble NGT to visit the whole 

area and identify the mine pits within the forest range. Honble NGT vide its order 

dated 02/11/2023 instructed to submit the report on dated 11/01/2024. 

As per the order of Honble NGT, the joint committee again visited the site 

for the identification of mine pits on dated 14/12/2023 and 05/01/2024. The 

photographs are attached as Annexure-1 for kind perusal. 

The factual details of various mining sites as available in the records of 

theForest Dept., Mining Dept. and MPPCB were placed before the joint committee 

during the site inspection and following observations were made: - 

 

A) AS PER DATA COLLECTED DURING VISIT ON DATED 12/10/2023, 

13/10/2023:- 

1. The mining sitesmentioned in the Hon’ble NGT order, arelocated 

approximately 14 KM away from Tehsil Ganj Basoda with in the 

forestarea. 

2. The nearest mine pits located at around 500 meters away from 

Neelkanteshwar temple in the forest land. 

3. As per the information provided by Forest Department, Distt. 

Vidishavide letter No 1990 Dated 27/10/2023, various details of the 

forest area mentioned in the court order are as under. Copy of the letter 

is enclosed as Annexure -2: 

 
1. The Ganj Basoda forest range is spread across 9928.37 Hactare. 

2. There are 04 subranges are falling under Ganj Basoda Forest 

Range. The details are given in the following table: 
 
 

Name of Sub Range Name of Beat Area in Hact. 

Basoda Basoda 71.46 

Total 71.46 
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Richai 

Richai First 755.17 

Richai Second 352.66 

Richai Third 599.68 

Parwasa 1263.1 

Total 2970.61 

Van Choki Bhilayan 
 
 
 

Ghatera 829.87 

Udaipur 1124.57 

Padhar 1464.19 

Bhilayan 860.54 

Total 4279.17 

Jajon Hamidpur 710.18 
 Pathari 592.96 
 Suja 1303.99 

Total 2607.13 

GrandTotal 9928.37 

 

3. The issue of illegal mining is concerned with Sub Range of 

Bhilayan which is having a total area of 4279.17 Hact. 

4. There are total 38 villages falling under Sub Range Bhilayan 

having total population of 34193. 

 

B) AS PER THE DATA COLLECTED DURING VISIT ON DATED 

14/12/2023, 05/01/2024:- 

  

As per the order dated 02/11/2023 of Honble NGT, MPPCB vide letter No 

2550 dated 19/12/2023 issued to District Forest Officer, Distt – Vidisha to provide 

the geo referenced locations of all the mine pits located within the forest area 

including the information of approx area of mine pit and approx depth of pits duly 

marked in KML file. So that committee can correlate the location of visited pits.Copy 

of the letter is enclosed as Annexure - 3  

With reference to above letter Forest department has provided the KML file to 

the joint committee during the visit on dated 05/01/2024. Accordingly committee 

visited few sites and in reference to the joint committee observation the Forest 

Department, Distt. Vidishavide letter No 59 Dated 09/01/2024, submitted the 

information as under. Copy of the letter is enclosed as Annexure -4: 

 The Ganj Basoda forest range is spread in very large area. 

 The area is easily accessible through number of routs as 38 
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Villages of approx 34193 population are located in the area.  
 Visiters of the famous Neelkanteshwar temple also passes 

through the forest range to reach Neelkanteshwar temple. 

 It was informed by the Forest Department that in view of above 

points it is very difficult to protect the area under complaint 

completely from accessibility of people. It was also informed 

that non-availability ofsufficient resources andForest Force is 

also a major reason behind. 

 The Forest department of district Vidisha, regularly taking 

actions against illegal mining inspite of above constraints. 

Action taken report is enclosed with the letter.  

 The soil strata of forest area under Sub Range Bhilayanis 

having rocky formation and unfertile forany plantations. 

 Forest department has developed the KML / KMZ file of the 

area and also duly marked the number of pits (75), its approx. 

area and approx. depth. 

 It is also suggested that the quantity of excavation of mineral 

from mines is to be assessed by Geologist.  

 

C) ACTION TAKEN BY FOREST DEPARTMENT TO PREVENT ILLEGAL 

MINING 

 

1)  As per Forest Department, Distt. Vidishavide letter No 1990 

 Dated 27/10/2023) 

 
1. Barriers were installed at Ghatera and Udaipur and forest staffs 

weredeployedfor24X7vigilence. 

2. Forest guards are doing day and night patrolling in the forest 

range to prevent the illegal mining.The range is also being 

monitored through drone cameras. 

3. The forest staff during patrolling of the range has taken several 

actions against the illegal miners during the last 05 years 

(January 2019 to September 2023) and registered 144 cases 

ofillegal mining and transportation. The actionsinclude seizure 

of 44 nos. of tractors, 42 nos. trollies, 20 nos. trucks, 05 nos. 
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JCB, machine, 01 no. Poclain, 05 nos. motorcycle, 03 nos. 

blasting equipment, 02 nos. Compressor, 01 no. diesel engine 

along with 2191 nos. of stone pieces and 637 nos.of 

instruments. A monetary penalty of Rs 582916/- was imposed 

in 46 cases and deposited in to govt. treasury. 

4. DFO, Forest Department has constituted a inter departmental 

committee to review the mine pits located within the Forest area 

and prepare a map of mine pits with details of geographical 

locations, area/depth of the pit and stock of over burden dump. 

 

 

2)  As per Forest Department, Distt. Vidisha vide letter No 59 Dated 

 09/01/2024) 

 
The forest staff during patrolling has taken several actions 

against the illegal miners during the period (January 2023 to 

December 2023) and registered 31 cases. The actions include 

seizure of 01 nos. of tractors, 06 nos. trollies, 02 nos. trucks, 03 

nos. Motor Cycle, 01 no. diesel engine along with 74 nos. of 

stone pieces and 133 nos.of instruments etc. A monetary 

penalty of Rs 35417/- was imposed in 31 cases and deposited 

in to govt. treasury. 

 

D) MINING DEPARTMENT INFORMATION 

 

1) Mining Department, Distt- Vidisha vide letter No 2100 Dated 

26/10/2023:- 

 
Mining Department vide letter No 2100 Dated 26/10/2023 has 

provided the information and the details are as under. Copy of the 

letter is enclosed as Annexure-5 and the details are summarized 

below: 

1. As per the official records, the Basoda range of District Vidisha 

was revenue land before the implementation of Forest 

Conservation Act, 1980. The minor mineral Farshipatthar  (Flag 

Stone) mines were sanctioned and operated in this area. The 
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Above land was transferred to Forest department (i.e.as 

compensatory land for construction of Halali dam) and the 

sanctioned mines in this area were closed. 

2. The Farshipatthar (Flag Stone) is available in abundant in above 

area and therefore, several efforts were made to transfer the 849 

ha. of forest land to revenue department, but no progress was 

made till date. However, taking into cognizance the rampant 

illegal mining in the area, the local mining department assured 

to take up the matter with the State govt. and the work is in 

progress 

3. The mining department is taking action against the illegal 

mining and in the last 03 years, Rs 20.00 lacs penalty was 

recovered from 41cases. 

4. Under Basoda Forest Range (Udaipur area), total 75 Flag stone 

mines were sanctioned and operated before the implementation 

of Forest Conservation Act 1980.Currently all these mines are 

closed. List is enclosed as Annexure- 6 

5. Adjacent to Basoda Forest Range (Udaipurarea) boundary, total 

61 flag stone mines are located on private / Revenue land. 

Currently all these mines are closed. List is enclosed as 

Annexure- 7 

6. Away from Basoda Forest Range boundary, total 48 flag 

stonemines are located on private / Revenue land. Currently all 

these mines are closed. List is enclosed as Annexure-8 

7. There are 19 mine leases sanctioned outside Basoda forest 

range on private / revenue land. In these 19 leases, 09 are near 

the forest land and10 are away from forest land. List are 

enclosed as Annexure-9 &10 

8. Out of these 19 mines, 06 mines are having Environmental 

clearance from MPSEIAA and 13 mines are having 

Environmental clearance from DEIAA. 

9. Currently,the mines having Environmental clearance from 

DEIAA are closed down as per the Hon’ble NGT order dated 

13/09/2023 in OA no 36/2023 (CZ). 

10. The minutes of the district task force meeting held under the 
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chairmanship of District Collector, Vidisha from January 2021 

to September 2023 are enclosed as Annexure-11. In the 

minutes the complaints of illegal mining in the forest land of 

Udaipur, Tehsil Basoda were discussed and various actions are 

suggested. 

 

 

2) Mining Department, Distt- Vidisha vide letter No 81 Dated

 05/01/2024:- 

  

 Mining Department, District Vidisha in reference to Joint 

Committee visit dated 14/12/2023 and dated 05/01/2024 submitted the 

information of only 31 sanctioned mines from year 1961 to year 1993, 

which were operated before the transfer of revenue land to Forest land. 

The submitted information includes Survey No, Area of sanctioned mine 

and the deposited amount. The copy of letter is enclosed as  Annexure - 

12  Main points are given as under: 

 

1. The records pertaining to the sanctioned mine lease are more 

than 30-60 years old. 

2. The information are being obtaining from the record room. 

3. After the availability of complete record the receipt of minerals 

revenue and sanctioned mineral quantity will be provided. 

 

E) OBSERVATIONS OF THE JOINT COMMITTEE: 

 
1. The joint committee visited the area on dated 12/10/2023,13/10/2023, 

14/12/2023 and 05/01/2024. 

2. The forest area under question is very vast and the inside mine area is 

scattered in the vast area except few sites located along the road side. 

3. During visit it is observed that villages are located inside the forest and 

have pacca road for transportation of minerals. Accessibility to the open 

mine pits are very easy. 

4. The location of the few mines as per the KML file are identified and 

visited. Joint committee visited the mine pits located in the forest area. 

5. Forest cover in the forest area is comprising of mainly of 
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Lantanacamara, Ocimumgratissimum (Van tulsi), Karonda species and 

falls under blank area category. No significant plantation (excepts 

hrubs etc.) was observed in the forest land due to its stony terrain. 

6. During inspection excavation in the mines of forest area is not 

observed by the committee. But enough evidence were laid back in 

form of overburden and excavated and rejected stones. In some of 

mine pit water was filled in the mine pit. 

7. The joint committee also visited the Neelkanteshwar temple and no 

signs of damagewas found. 

8. The Joint committee deliberated the impact of blasting from the mines 

on the Neelkanteshwar temple and made following observations:- 

 

 Generally low intensity blasting is performed in flagstone 

(farshipattar) mining due to delicate nature of the flag stone. 

Hence, no impact on the temple is anticipated due to such 

blasting. 

 High intensity blasting may be required in the event of 

removing overburden, if available. Therefore, the intensity of 

blasting in the Overburden needs to be restricted by the local 

mining department so as to rule out and avoid any possible 

impact on the said temple. Blast monitoring devices may be 

installed around the temple to ensure periodic monitoring of 

high impact blasting events from allsort of mining activities. 

 

9. Collector, District- Vidisha has issued a letter vide No 2459 Dated 

15/12/2023 to Director, Geology and Mining Directorate, Bhopal 

regarding transfer of mineral rich Forest land to Revenue department. 

Copy is enclosed as Annexure – 13. 

10. Similarly Director, Geology and Mining Directorate, Bhopal has vide 

order no 30 dated 02/01/2024 appointed a geologist to assess the 

quantity of mineral excavated in the forest land. Copy is enclosed as  

Annexure – 14. 

11. Joint committee had a discussion with the geologist appointed by 

Director, Geology and Mining Directorate, Bhopal regarding mined 

out mineral after the closure of leases.  
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12. The geologist has visited the site on dated 04/01/2024 and on 

05/01/2024 and submitted a vide letter No 319 dated 09/1/2024 

regarding assessment of total excavated material and it will be 

compared with the revenue record of the previously excavated mine 

quantities to know the illegal excavation quantity. The copy is 

enclosed as  Annexure – 15.   As per the letter following points are 

mentioned in the letter:- 

 

 Currently water is filled in some of the mine pits 

 Due to change of topography of the area and storage of 

overburden and waste material in the pit every pit will be 

assessed individually 

 The thickness of overburden is varying from 3.0 meters to 6.0 

meters, therefore every pit will be measured individually 

 The recovery rate of material is 40% to 65%, therefore every pit 

will be measured individually 

 The probable time required will be 06 months.  

 

F) THE STATUS IN REFERENCE TO POINT NO 09 OF HONBLE NGT 

ORDER  DATED 25/09/2023 

 

N

o 

Points of Order Action Taken 

i.  Number of 

minings sanctioned 

by the authorities 

with consent 

conditions and EC 

as required. 

As per the information furnished by the District 

mining department (details mentioned at point 

no D (1) above, there is no mining lease 

currently  sanctioned in the forest area. 

ii.  Number of illegal 

minings with 

details of violators 

involved in the 

Director, Geology and Mining Directorate, 

Bhopal vide order no 30 dated 02/01/2024 

appointed a geologist to assess the quantity of 

mineral excavated in the forest land. Based on the 
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process of illegal 

mining. 

details furnished by the District Mining 

Department, the joint committee noted that 75 

sanctioned mines (during the periodfrom 1961 to 

1993) were operational in the said Forest area 

prior to transfer of revenue land to Forest. Current 

location of the said sanctioned leases could not be 

identified by the local mining department to 

arrive at the number of illegal mines operated in 

the Forest area. The local mining department cited 

the absence of personnel (mostly due to 

retirement) who were in the know-how of the 

sanctioned leases operated earlier. Further, the 

joint committee noted that the local Forest 

Department, the details of which are enumerated 

at Bullet point C(1 &2) above. In addition to 

above, the Mining department also had taken 

several actions against illegal minersand in the 

last 03 years, Rs 20.00 lacs penalty was recovered 

from 41 cases.  

iii.  Mining excavated 

by illegal mining 

mafia, the value 

The quantum of mineral excavated by illegal 

mining mafia is yet to be evaluated. Director, 

Geology and Mining Directorate, Bhopal vide 

order no 30 dated 02/01/2024 appointed a 

geologist to assess the quantity of mineral 

excavated in the forest land taking into 

consideration the revenue receipts and 

sanctioned mineral quantity from the sanctioned 

leases operated earlier in the forest area.  

iv.  Status of DPR and 

the replenishment 

study of area 

The illegal mining sites mentioned by the 

reporter of Dainik Bhaskar Shri Manish 

Khushwaha mainly pointed out to the illegal 

mining of Flag stone in the forest area around 

Ganj Basoda and hence, it was noted that 

preparation of DPR and replenishment study of 
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the area is not applicable in the instant case. 

v.  Loss of the forest 

area and 

plantation. 

The figures related to loss of forest area and 

plantation can be arrived at after the appointed 

Geologist furnishes the data related to extent of 

illegal mine pits taking into consideration the 

excavated mineral data from the sanctioned leases 

operated in the forest area. 

vi.  Environmental 

compensation 

against each 

violator in 

accordance with 

the parameter laid 

down by the CPCB 

and this Tribunal. 

The joint committee noted that Environment 

there are Guidelines framed for environmental 

Compensation by CPCB which particularly 

targets the illegal sand mining activities, which 

can also be made useful in current case also.The 

copy of the report is attached as Annexure-16. 

Therefore, the joint committee recommends the 

calculation of environment compensation on the 

basis of the document mentioned here. Also the 

calculations may be done on the basis of 

judgement passed by Hon’ble Supreme Court of 

India dated 2nd August, 2017 in WP No 

114/2014 in the matter of ‘Common Cause Vs 

UoI’ in which the interpretation of section 21(5) 

of the Mines and Minerals (Development and 

Regulation) [MMDR] Act, 1957 can be found. 

In the judgement it is stated that wherever 

violations were carried out with regard to the 

Water (Prevention and Control of Pollution) Act 

1974, the Forest (Conservation) Act 1980, the 

Air (Prevention and Control of Pollution) Act, 

1981 and the Environment (Protection) Act, 

1986, 100% cost/value of the illegally mined 

mineral needs to be compensated by the mining 

entity/project proponent. Accordingly, 

environment compensation needs to be 

recovered from the mining entities whose 
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details are already available in the records of 

Forest Department and Mining Department. 

However, the joint committee noted that 

recovery of environment compensation from the 

other illegal mining entities who were engaged 

in illegal mining but not on the records of the 

Forest Department and Mining Department is 

an impossible task. Therefore, to avoid future 

illegal  mining activities in the region, the joint 

committee strongly recommends strict 

implementation of the recommendations 

mentioned at the end of this report. 

 

vii.  Number of 

transport vehicle 

seized or action 

taken by the state 

authorities. 

A. Action taken by the Forest Department: 

As per the records furnished during the site 

visit, it was noted that the forest staff during 

patrolling of the range has taken several 

actions against the illegal miners during the 

last 05 years (January 2019 to September 

2023) and registered 144 cases ofillegal 

mining and transportation. The actions include 

seizure of44 nos. of tractors, 42 nos. trollies, 

20 nos. trucks, 05 nos. JCB,machine, 01 no. 

Poclain, 05 nos. motorcycle, 03 nos. blasting 

equipment, 02 nos. Compressor, 01 no. diesel 

engine along with 2191 nos. of stone pieces 

and 637 nos. of instruments. A monetary 

penalty of Rs 582916/- was imposed in 46 

cases and deposited into govt. treasury. 

Further, the forest staff during patrolling has 

taken several actions against the illegal miners 

during the period (January 2023 to December 

2023) and registered 31 cases. The actions 

13



 

include seizure of 01 nos. of tractors, 06 nos. 

trollies, 02 nos. trucks, 03 nos. Motor Cycle, 

01 no. diesel engine along with 74 nos. of 

stone pieces and 133 nos. of instruments etc. 

A monetary penalty of Rs 35417/- was 

imposed in 31 cases and deposited in to govt. 

treasury. 

B. Action taken by Mining Department: 

Mining department also had taken several 

actions against illegal miners and in the last 03 

years, Rs 20.00 lacs penalty was recovered 

from 41 cases. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

14



 

Recommendations:- 

 

1. The illegal excavation quantity shall be assessed by the Mining Dept., 

Vidisha in consultation with Forest Department as per the timelines 

specified by the Geologist.  

2. The Joint committee strongly recommended that the mining 

department in consultation with Forest department shall pursue with 

the state government and expedite the process of de-notifying the 

Forest land of 849 Ha, where flag stone leases were in operation prior 

to1980s.Clear time targets may please be specified by the Hon’ble 

NGT to ensure faster de-notification process and expedite the sanction 

of mine leases, there by facilitating legal mining in the forest area. This 

process will completely address the issue of illegal mining and also 

earn significant revenue for the state government through royalty and 

earn huge forest reserves, as the flag stone from the said leases has 

very high export value in the international market. Such sanction of 

new leases in the forest land (after requisite de-notification process) 

will also create more employment opportunities for the local 

population. 

3. The Forest Department shall deploy additional Forest Force to control 

the illegal mining in the forest land. 
 

 

 

 

(Dr Poulami C Patil) 

Scientist B, 

Regional Directorate,  

Central Pollution Control Board, 

Bhopal 

 

 

     (Omkar Singh Marskole) 

DFO, Forest Department, 

Distt -Vidisha 

 

 

 

(Brajesh Sharma) 

Regional officer, Regional Office, 

MPPCB, 
Bhopal 

 

 

(Dr. H V C. Chary) 

Scientist E,  

Regional Office, 

MoEF&CC, Bhopal 
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Annexure- I 

Inspection Photographs of Mining in Tehsil Basoda, District Vidisha 
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1 116/07  d. 10/01/2019 25000 dss'k dEikmUM

2 104/39  d. 25/01/2019 0
tkap iw.kZ dj mioue.Mykf/kdkjh 

xatcklkSnk dks uLrho) gsrq izLrqr fd;k x;k

3 120/21 d.  26/01/2019 0 dss'k dEikmUM

4 119/65 d. 27/01/2019 0 dss'k dEikmUM

5 120/22 d.  01/02/2019 0 tkap iw.kZ dj olwyh izLrkfor

6 119/66 d.  03/02/2019 0 dss'k dEikmUM

7 181/26 d.  31/01/2019 0 pkSdh izHkkjh fHkyk;a dh tkap esa

8 119/67 d.  06/02/2019 0 pkSdh izHkkjh fHkyk;a dh tkap esa

9 119/68 d.  07/02/2019 10360 dss'k dEikmUM

10 119/69 d. 07/02/2019 0 dss'k dEikmUM

11 119/70 d.  07/02/2019 0 pkSdh izHkkjh fHkyk;a dh tkap esa

12 119/71 d.  10/02/2019 0
tkap iw.kZ dj mioue.Mykf/kdkjh 

xatcklkSnk dks uLrho) gsrq izLrqr fd;k 

x;k

13 119/72 d.  21/02/2019 0 jktlkr izfdz;k esa

14 119/73 d. 26/02/2019 0 jktlkr izfdz;k esa

15 119/74 d.  29/03/2019 0 pkSdh izHkkjh fHkyk;a dh tkap esa

16 119/77 d. 26/04/2019 0 dss'k dEikmUM

17 119/79 d.  05/05/2019 10300 dss'k dEikmUM

18 119/81  d. 13/07/2019 0 pkSdh izHkkjh fHkyk;a dh tkap esa

19 120/24 d.  26/08/2019 0 dss'k dEikmUM

वसूली राशि ररमार्क  जप्‍त‍साभग्री‍जप्‍त‍वाहनों‍का‍वववयणक्र0 दजज‍प्रकयण

 tIr vkStkj 02 ux 

 CykafLVax e'khu] gYds uhys jax dh 

 ,d Vªd  fcuk uEcj dk ] psfpl uEcj 

373341MV2009931 iRFkj Q'khZ Hkjh 42 

ux

VsªDVj QksMZ 3600 e; CykWfLVax] ghjksiS'ku 

eksVjlkbZfdy (NqM+kdj ys x,)  

tIr  vkStkj 10 ux

uhys jax dk ikoj VsªDVj e; VªkWYkh Hklwvk ls 

Hkjh gqbZ] 03 ux vkStkj tIr

uhys jax dk vkbZlj ¼'kga'kkg½ e; VsªdVj VªkWyh 

¼ekSds ls Qjkj ½ 

 tIr vkStkj 11 ux 

 tIr vkStkj 08 ux 

VsªDVj VªkWyh fcuk uEcj dk ftldk psfpl 

uEcj 94510900368

 tIr vkStkj 08 ux 

VsªDVj CykafLVax e'khu] xqYYkk ck:n ] djsUV 

isVh] rkj lfgr ekSds ls Qjkj

vkStkj 13 ux tIr

 Vªd 23 iRFkj Hkjk gqvk

iksdysu ¼tslhch½ e'khu eksds ls Qjkj

 tIr vkStkj 40 ux 

 tIr vkStkj 13 ux 

iRFkj Q'khZ  65 ux]  vkStkj 12 ux  

fdyksZLdj Mhty baftu e; QwVoky ,oa 07 

ux ikbZi dkys jax 20 fQV baftu uEcj 

1813170200385

कामाजरम‍वनऩरयऺेत्र‍अधधकायी‍गंजफासौदा

वनभण्‍डर‍ववददशा‍अतंगजत‍अफैध‍उत्‍खनन‍की‍ववगत‍05‍वषो‍2019 to 30-09-2023‍की‍स्थथतत‍
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20 119/82 d.  01/09/2019 0 dss'k dEikmUM

21 119/83 d.  02/09/2019 0 dss'k dEikmUM

22 119/84 d.  06/09/2019 10300 dss'k dEikmUM

23 28082/20 d.  04/09/2019 0
izkf/kdr̀kf/kdkjh egksn;] xatcklkSnk ds 

vkns'k dzekad 02 fn- 14-01-2020 ls 

jktlkr izfdz;k ls eqDr fd;k x;kA

24 28082/21 d.  04/09/2019 0
izkf/kdr̀kf/kdkjh egksn;] xatcklkSnk ds 

vkns'k dzekad 01 fn- 14-01-2020 ls 

jktlkr izfdz;k ls eqDr fd;k x;kA

25 119/86 d.  12/10/2019 10400 dss'k dEikmUM

26 119/87 d.  13/10/2019 0 pkSdh izHkkjh fHkyk;a dh tkap esa

27 104/42 d.  27/10/2019 12400 dss'k dEikmUM

28 119/88 d.  03/11/2019 0 pkSdh izHkkjh fHkyk;a dh tkap esa

29 119/89 d.  21/12/2019 12700 dss'k dEikmUM

30 119/90 d.  24/12/2019 10000 dss'k dEikmUM

101460

1 119/91  d. 15/02/2020 0 dss'k dEikmUM

2 119/92  d. 17/02/2020 0 dss'k dEikmUM

3 120/27 d.  25/02/2020 0 dss'k dEikmUM

4 119/93  d. 26/02/2020 0 dss'k dEikmUM

5 119/94  d. 26/02/2020 0 dss'k dEikmUM

6 119/95  d. 26/02/2020 0 dss'k dEikmUM

7 120/28 d.  27/02/2020 0 dss'k dEikmUM

8 119/96  d. 19/03/2020 0 dss'k dEikmUM

9 120/29 d.  01/04/2020 10000

izkf/kdr̀kf/kdkjh egksn;] xatcklkSnk ds 

vkns'k dzekad 09 fn- 13-08-2020 ,oa 

i= dzekad 550 fnukad 13-08-2022 ls 

jktlkr izfdz;k ls eqDr 

10 120/32 d.  20/04/2020 11080 dss'k dEikmUM

11 120/33 d.  23/04/2020 10920 dss'k dEikmUM

uhys jax dh gkbZMªksfyd VªkWyh iRFkj feV~Vh 

eyok Hkjk gqvk o 01 ux vkSTkkj

uhys jax dk lksukfydk e; VsªDVj VªkWyh ¼ekSds 

ls Qjkj ½ 

tsVj dEiuh dk ykyjax dk iqjkuk VsªDVj VªkWYkh 

tIr

VsªDVj VªkWYkh cksYMj pUk[kkjh 108 ux Hkjh gqbZA

VsªDVj VªkWYkh cksYMj pUk[kkjh 32 ux Hkjh gqbZA

vkStkj 05 ux 

vkStkj 25 ux 

vkStkj 05 ux 

vkStkj 11 ux 

vkStkj 04 ux 

vkStkj 12 ux 

QkeZVªds psEfi;u VsªDVj e; VWªkyh vk;lj 

feV~Vh Hklwvk ls Hkjh gqbZ] psfpl uECkj 2476097

01 ihys jax dh ts0lh0ch0 e'khu ekSds ls Qjkj

 ,d Vªd 40 iRFkj Q'khZ ls Hkjh gqbZ

Total

vkStkj 07 ux 

vkStkj 10 ux 

 tIr vkStkj 02 ux 

 tIr vkStkj 08 ux 

uhys jax dk VsªdVj e; VªkWyh esa ,dpkSFkkbZ 

Hklwvk gqvkA  

 ,d Vªd iRFkj Q'khZ ls Hkjh gqbZ

 ,d Vªd iRFkj Q'khZ ls Hkjh gqbZ

 ,d Vªd 105 iRFkj Q'khZ ls Hkjh gqbZ
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12 119/100 d.  16/05/2020 0 dss'k dEikmUM

13 120/34 d.  18/05/2020 2500 dss'k dEikmUM

14 121/01 d.  20/05/2020 10000 jktlkr izfdz;k ls eqDRkA

15 120/35 d.  27/05/2020 800 dss'k dEikmUM

16 121/02 d.  13/06/2020 10000 dss'k dEikmUM

17 120/36 d.  20/06/2020 0 dss'k dEikmUM

18 120/37 d.  11/07/2020 10000
izkf/kdr̀kf/kdkjh egksn;] xatcklkSnk ds 

vkns'k dzekad 08 fn- 07-08-2020 ls 

jktlkr izfdz;k ls eqDr 

19 120/38 d.  11/07/2020 10000
izkf/kdr̀kf/kdkjh egksn;] xatcklkSnk ds 

vkns'k dzekad 07 fn- 05-08-2020 ls 

jktlkr izfdz;k ls eqDr 

20 120/39 d.  11/07/2020 10120
izkf/kdr̀kf/kdkjh egksn;] xatcklkSnk ds 

vkns'k dzekad 09 fn- 05-05-2021 ls 

jktlkr izfdz;k ls eqDr 

21 121/03 d.  16/07/2020 11558
izkf/kdr̀kf/kdkjh egksn;] xatcklkSnk ds 

vkns'k dzekad 10 fn- 04-09-2020 ls 

jktlkr izfdz;k ls eqDr 

22 121/04 d.  16/07/2020 10000
izkf/kdr̀kf/kdkjh egksn;] xatcklkSnk ds 

vkns'k dzekad 12 fn- 29-09-2020 ls 

jktlkr izfdz;k ls eqDr 

23 121/05 d.  28/09/2020 0 dss'k dEikmUM

24 121/06 d.  01/10/2020 0

vihyh; vf/kkdjh ,oa eq[;oulaj{kd 

Hkksiky òRRk Hkksiky ds vkns'k dzekad 

176 fnukad 03-08-2021 ls 

izkf/kdr̀kf/kdkjh egksn;] xatcklkSnk ds 

vkns'k dzekad 05 fn- 03-02-2021 dks 

fLFkj j[kk tkrk gSA ¼jktlkr½

25 121/07 d.  03/10/2020 10900 dss'k dEikmUM

26 101/14 d.  04/10/2020 0

vihyh; vf/kkdjh ,oa eq[;oulaj{kd 

Hkksiky òRRk Hkksiky ds vkns'k dzekad 

177 fnukad 03-08-2021 ls 

izkf/kdr̀kf/kdkjh egksn;] xatcklkSnk ds 

vkns'k dzekad 04 fn- 03-02-2021 dks  

fLFkj j[kk tkrk gSA  ¼jktlkr½

27 101/15 d.  04/10/2020 0

vihyh; vf/kkdjh ,oa eq[;oulaj{kd 

Hkksiky òRRk Hkksiky ds vkns'k dzekad 

175 fnukad 03-08-2021 ls 

izkf/kdr̀kf/kdkjh egksn;] xatcklkSnk ds 

vkns'k dzekad 03 fn- 03-02-2021 dks  

fLFkj j[kk tkrk gSA ¼jktlkr½

28 121/08 d.  15/10/2020 10480 dss'k dEikmUM

29 121/09 d.  16/10/2020 0 dss'k dEikmUM

Vªd o 80 ux iRFkj Q'khZ tIr

VsªDVj VªkWYkh esa ,dpkSFkkbZ eqje Hkjh gqbZ

vkStkj 12 ux 

VsªDVj VªkWYkh o 25 ux iRFkj phjk tIr

VsªDVj VªkWYkh o 93 ux iRFkj phjk tIr

vkStkj 08 ux 

Vªd o 99 ux iRFkj  tIr

VsªDVj VªkWYkh eqje feV~Vh ls Hkjh gqbZ

Vªd o 89 ux iRFkj Q'khZ tIr

feV~Vh [kqnkbZ 

VsªDVj CykWfLVax lfgr tIr  

vkStkj 17 ux 

VsªDVj VªkWYkh o 02 ux vkSTkkj tIr

VsªDVj VªkWYkh o 02 ux vkSTkkj tIr

VªkWYkh esa 12 ux pu[kkjh Hkjh gqbZ

vkStkj 15 ux 

feV~Vh [kqnkbZ 

VsªDVj VªkWYkh] 52 ux iRFkj Q'khZ Hkjh gqbZA
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30 181/81 d.  21/10/2020 0 dss'k dEikmUM

31 101/16 d.  22/10/2020 10000
izkf/kdr̀kf/kdkjh egksn;] xatcklkSnk ds 

vkns'k dzekad 07 fn- 25-03-2021 ls 

jktlkr izfdz;k ls eqDr 

32 181/83 d.  01/11/2020 10338
izkf/kdr̀kf/kdkjh egksn;] xatcklkSnk ds 

vkns'k dzekad 01 fn- 20-01-2021 ls 

jktlkr izfdz;k ls eqDr 

33 121/10 d.  04/11/2020 0 pkSdh izHkkjh fHkyk;a dh tkap esa

34 121/11 d.  08/11/2020 10000
izkf/kdr̀kf/kdkjh egksn;] xatcklkSnk ds 

vkns'k dzekad 02 fn- 20-01-2021 ls 

jktlkr izfdz;k ls eqDr 

35 120/43 d.  19/12/2020 10000
izkf/kdr̀kf/kdkjh egksn;] xatcklkSnk ds 

vkns'k dzekad 08 fn- 15-04-2021 ls 

jktlkr izfdz;k ls eqDr 

168696

1 121/12 dt 05-01-2021 ‍औजाय‍4 नग टे्रक्‍टय‍ट्रॉरी 10400 वाहन‍भुक्‍त‍केश‍कम्‍ऩाउड

2 121/13 dt 20-01-2021 _ जे0सी0फी‍भशीन _ वाहन‍भुक्‍त‍केश‍कम्‍ऩाउड

3 121/15 dt 06-02-2021 ऩत्‍थयपशी‍142‍नग ट्रक _ याजसात‍प्रक्रक्रमा‍भें

4 101/20 dt 22-05-2021 चनखायी‍210 नग टे्रक्‍टय‍ट्रॉरी _ याजसात‍प्रक्रक्रमा‍भें

5 120/46 dt 27-05-2021 ‍औजाय‍7 नग _ _ ‍केश‍कम्‍ऩाउड

6 121/23 dt 11-06-2021 ‍औजाय‍23 नग _ _ ‍केश‍कम्‍ऩाउड

7 121/24 dt 18-06-2021 ‍औजाय‍10 नग _ ‍केश‍कम्‍ऩाउड

8 121/25 dt 13-07-2021 फोल्‍डय‍चनखायी‍50‍नग टे्रक्‍टय‍ट्रॉरी 10750 वाहन‍भुक्‍त‍केश‍कम्‍ऩाउड

9 120/47 dt 13-07-2021 चनखायी‍35 नग टे्रक्‍टय‍ट्रॉरी 10525 वाहन‍भुक्‍त‍केश‍कम्‍ऩाउड

10 121/26 dt 21-07-2021 ‍औजाय‍9 नग _ _ ‍केश‍कम्‍ऩाउड

11 120/48 dt 13-08-2021 ‍औजाय‍9 नग _ _ ‍केश‍कम्‍ऩाउड

12 121/27 dt 31-08-2021 चनखायी‍12 नग टे्रक्‍टय‍ट्रॉरी 10180 वाहन‍भुक्‍त‍केश‍कम्‍ऩाउड

13 121/28 dt 09-09-2021 _ टे्रक्‍टय‍ट्रॉरी‍(झगडा‍कय‍

बागकय‍रे‍गमे)

चौकी‍प्रबायी‍भबराम‍की‍जांच‍भें

14 121/29 dt 24-10-2021 01 घभी‍भभटटी‍

बसूआ‍बया‍हुआ

टे्रक्‍टय‍ट्रॉरी 10600 वाहन‍भुक्‍त‍केश‍कम्‍ऩाउड

15 281/01 dt 26-10-2021 ‍औजाय‍12 नग _ _ ‍केश‍कम्‍ऩाउड

16 120/49 dt 25-11-2021 _ टे्रक्‍टय‍ट्रॉरी‍प्‍राउु‍सदहत 10450 वाहन‍भुक्‍त‍केश‍कम्‍ऩाउड

17 121/30 dt 11-12-2021 _ टेक्‍टय‍टॉरी 10600 वाहन‍भुक्‍त‍केश‍कम्‍ऩाउड

18 121/31 dt 16-12-2021 01 घभी‍भभटटी‍

बसूआ‍बया‍हुआ

टे्रक्‍टय‍ट्रॉरी 11200 वाहन‍भुक्‍त‍केश‍कम्‍ऩाउड

84705

Vªd o 98 ux iRFkj Q'khZ tIr

Vªd o 100 ux iRFkj Q'khZ tIr

Total

vkStkj 19 ux 

VsªDVj VªkWYkh o 90 ux iRFkj Q'khZ tIr

Vªd o 04 ux iRFkj Q'khZ tIr

vkStkj 13 ux 

Total
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1 101/23 dt 03-01-2022 चनखायी‍43 नग टे्रक्‍टय‍ट्रॉरी‍ऩत्‍थय‍चीया‍से‍

बयी‍हुई‍(झगडा‍कय‍बागकय‍
12145 वाहन‍भुक्‍त‍केश‍कम्‍ऩाउड

2 121/32 dt 05-01-2022 ‍औजाय‍14 नग _ _ ‍केश‍कम्‍ऩाउड

3 121/33 dt 08-01-2022 ‍औजाय‍6 नग _ _ ‍केश‍कम्‍ऩाउड

4 120/50 dt 16-01-2022 ‍औजाय‍12 नग _ _ ‍केश‍कम्‍ऩाउड

5 121/34 dt 19-01-2022 ऩत्‍थय‍चनखायी‍160‍नग टे्रक्‍टय‍ट्रॉरी 12400 वाहन‍भुक्‍त‍केश‍कम्‍ऩाउड

6 121/35 dt 25-01-2022 _ ट्रक 10000 वाहन‍भुक्‍त‍केश‍कम्‍ऩाउड

7 121/36 dt 25-01-2022 3/2 घभी‍भभटटी‍

बसूआ‍बया‍हुआ

टे्रक्‍टय‍ट्रॉरी 10900 वाहन‍भुक्‍त‍केश‍कम्‍ऩाउड

8 121/37 dt 29-01-2022 ‍औजाय‍08 नग _ _ ‍केश‍कम्‍ऩाउड

9 121/38 dt 03-02-2022 _ जे0सी0फी‍भशीन _ वाहन‍भुक्‍त‍केश‍कम्‍ऩाउड

10 121/39 dt 11-02-2022 _ ट्रक 10000 वाहन‍भुक्‍त‍केश‍कम्‍ऩाउड

11 121/40 dt 10-03-2022 ऩत्‍थय‍पशी‍27‍नग ट्रक 11902 वाहन‍भुक्‍त‍केश‍कम्‍ऩाउड

12 121/41 dt 03-04-2022 ऩत्‍थय‍चीया‍70‍नग टे्रक्‍टय‍ट्रॉरी 10000 वाहन‍भुक्‍त‍केश‍कम्‍ऩाउड

13 121/42 dt 04-04-2022 अफैध‍भरवा‍बया‍हुआ टे्रक्‍टय‍ट्रॉरी 10000 वाहन‍भुक्‍त‍केश‍कम्‍ऩाउड

14 121/43 dt 04-04-2022 _ भोटय‍साईक्रकर 10000 वाहन‍भुक्‍त‍केश‍कम्‍ऩाउड

15 121/45 dt 13-04-2022 _ टे्रक्‍टय‍ट्रॉरी 10000 वाहन‍भुक्‍त‍केश‍कम्‍ऩाउड

16 121/46 dt 05-05-2022 _ जे0सी0फी‍भशीन _ वाहन‍भुक्‍त‍केश‍कम्‍ऩाउड

17 121/47 dt 05-05-2022 _ टे्रक्‍टय‍ट्रॉरी‍(झगडा‍कय‍

बागकय‍रे‍गमे)
_ चौकी‍प्रबायी‍भबराम‍की‍जांच‍भें

18 121/48 dt 05-05-2022 _ टेक्‍टय‍टॉरी‍(झगडा‍कय‍

बागकय‍रे‍गमे)
_ चौकी‍प्रबायी‍भबराम‍की‍जांच‍भें

19 121/49 dt 21-05-2022 ऩत्‍थय‍पशी‍65‍नग ट्रक 10000 वाहन‍भुक्‍त‍केश‍कम्‍ऩाउड

20 120/51 dt 29-05-2022 ‍औजाय‍7 नग _ _ ‍केश‍कम्‍ऩाउड

21 120/52 dt 29-06-2022 चनखायी‍20 नग टे्रक्‍टय‍ट्रॉरी 10300 वाहन‍भुक्‍त‍केश‍कम्‍ऩाउड

22 120/53 dt 30-07-2022 ‍औजाय‍7 नग _ _ ‍केश‍कम्‍ऩाउड

23 121/50 dt 29-07-2022 ‍औजाय‍7 नग _ _ ‍केश‍कम्‍ऩाउड

24 121/51 dt 02-08-2022 _ जे0सी0फी‍भशीन 11751 वाहन‍भुक्‍त‍केश‍कम्‍ऩाउड

25 120/54 dt 23-09-2022 ‍औजाय‍6 नग _ _ चौकी‍प्रबायी‍भबराम‍की‍जांच‍भें

26 121/52 dt 26-09-2022 ‍औजाय‍9 नग _ _ चौकी‍प्रबायी‍भबराम‍की‍जांच‍भें

27 281/24 dt 18-10-2022 ‍औजाय‍21 नग _ _ चौकी‍प्रबायी‍भबराम‍की‍जांच‍भें

28 121/53 dt 19-10-2022 ‍औजाय‍28 नग _ _ चौकी‍प्रबायी‍भबराम‍की‍जांच‍भें

29 120/55 dt 21-10-2022 ‍औजाय‍7 नग _ _ चौकी‍प्रबायी‍भबराम‍की‍जांच‍भें

YEAR 2022

36



30 121/54 dt 09-11-2022 vkSktkj 07 ux _ _ चौकी‍प्रबायी‍भबराम‍की‍जांच‍भें

31 121/55 dt 13-11-2022 08 ux iRFkj Q'khZ ट्रर् 11245 वाहन‍भुक्‍त‍केश‍कम्‍ऩाउड

32 120/56 dt 25-11-2022 vkSktkj 05 ux _ _ चौकी‍प्रबायी‍भबराम‍की‍जांच‍भें

33 121/56 dt 02-12-2022 ऩत्‍थय‍‍50‍नग टे्रक्‍टय‍ट्रॉरी 12805 वाहन‍भुक्‍त‍केश‍कम्‍ऩाउड

34 121/57 dt 03-12-2022 dEizs'lj e'khu ,d ifg;k 

lfgr
_ चौकी‍प्रबायी‍भबराम‍की‍जांच‍भें

35 121/58 dt 05-12-2022 vkSktkj 12 ux _ चौकी‍प्रबायी‍भबराम‍की‍जांच‍भें

36 121/59 dt 25-12-2022 ऩत्‍थय phjk 50‍नग टे्रक्‍टय‍ट्रॉरी 10969 वाहन‍भुक्‍त‍केश‍कम्‍ऩाउड

37 121/60 dt 25-12-2022 ऩत्‍थय phjk 48‍नग टे्रक्‍टय‍ट्रॉरी 10930 वाहन‍भुक्‍त‍केश‍कम्‍ऩाउड

185347

1 121/61 dt 07-01-2023 vkStkj 06 ux eksVj lkbZfdy _ चौकी‍प्रबायी‍भबराम‍की‍जांच‍भें

2 121/62 dt 07-01-2023 vkStkj 08 ux eksVj lkbZfdy _ चौकी‍प्रबायी‍भबराम‍की‍जांच‍भें

3 121/63 dt 07-01-2023 eksVj lkbZfdy _ चौकी‍प्रबायी‍भबराम‍की‍जांच‍भें

4 121/64 dt 12-01-2023 irFkj Q'khZ 33 ux _ चौकी‍प्रबायी‍भबराम‍की‍जांच‍भें

5 120/58 dt 12-01-2023 vkStkj 09 ux _ चौकी‍प्रबायी‍भबराम‍की‍जांच‍भें

6 121/65 dt 21-01-2023 vkStkj 18 ux _ चौकी‍प्रबायी‍भबराम‍की‍जांच‍भें

7 121/66 dt 22-01-2023 vkStkj 03 ux _ चौकी‍प्रबायी‍भबराम‍की‍जांच‍भें

8 120/59 dt 27-02-2023 vkStkj 06 ux _ चौकी‍प्रबायी‍भबराम‍की‍जांच‍भें

9 121/67 dt 27-02-2023 vkStkj 10 ux _ चौकी‍प्रबायी‍भबराम‍की‍जांच‍भें

10 121/68 dt 15-03-2023 irFkj Q'khZ 41 ux ट्रक 12208 वाहन‍भुक्‍त‍केश‍कम्‍ऩाउड

11 121/69 dt 27-03-2023 vkStkj 06 ux _ चौकी‍प्रबायी‍भबराम‍की‍जांच‍भें

12 120/60 dt 30-03-2023 vkStkj 05 ux _ चौकी‍प्रबायी‍भबराम‍की‍जांच‍भें

13 120/61 dt 28-04-2023 vkStkj 05 ux _ चौकी‍प्रबायी‍भबराम‍की‍जांच‍भें

14 121/70 dt 18-06-2023 vkStkj 04 ux _ चौकी‍प्रबायी‍भबराम‍की‍जांच‍भें

15 121/71 dt 01-07-2023 vkStkj 05 ux _ चौकी‍प्रबायी‍भबराम‍की‍जांच‍भें

16 121/72 dt 13-07-2023 _ टे्रक्‍टय‍e; dEizslj lfgr 10500 वाहन‍भुक्‍त‍केश‍कम्‍ऩाउड

17 120/62 dt 29-07-2023 vkStkj 05 ux _ _ चौकी‍प्रबायी‍भबराम‍की‍जांच‍भें

18 121/73 dt 06--08-2023 _ टे्रक्‍टय‍ट्रॉरी राजसात र्ार्कवाही प्रस्‍ताववत

19 120/63 dt 06-08-2023 vkStkj 10 ux _ _ चौकी‍प्रबायी‍भबराम‍की‍जांच‍भें

20 120/64 dt 26-09-2023 ऩत्‍थय‍पशी‍बया‍हुआ‍ ट्रक _ ऩ0स0 यीछई‍की‍जांच‍भें

21 121/75 dt 26-09-2023 vkStkj 06 ux _ _ चौकी‍प्रबायी‍भबराम‍की‍जांच‍भें

Total

YEAR 2023
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22 121/74 dt 24-09-2023 vkStkj 08 ux _ _ चौकी‍प्रबायी‍भबराम‍की‍जांच‍भें

23 120/65 dt 28-09-2023 vkStkj 06 ux _ _ चौकी‍प्रबायी‍भबराम‍की‍जांच‍भें

24 121/76 dt 27-09-2023 vkStkj 07 ux _ _ चौकी‍प्रबायी‍भबराम‍की‍जांच‍भें

22708

562916

Total

 G- Total
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क्र0 दर्ज प्रकरण र्प् त सामग्री  का 

वििरण

र्प् त िाहन का वििरण वसूली राशि ररमार्क  

1 121/61 dt 07-01-2023 vkStkj 06 ux eksVj lkbZfdy _ चौकी प्रबायी भबराम की जाांच भें

2 121/62 dt 07-01-2023 vkStkj 08 ux eksVj lkbZfdy _ चौकी प्रबायी भबराम की जाांच भें

3 121/63 dt 07-01-2023 eksVj lkbZfdy _ चौकी प्रबायी भबराम की जाांच भें

4 121/64 dt 12-01-2023 irFkj Q'khZ 33 ux _ चौकी प्रबायी भबराम की जाांच भें

5 120/58 dt 12-01-2023 vkStkj 09 ux _ चौकी प्रबायी भबराम की जाांच भें

6 121/65 dt 21-01-2023 vkStkj 18 ux _ चौकी प्रबायी भबराम की जाांच भें

7 121/66 dt 22-01-2023 vkStkj 03 ux _ चौकी प्रबायी भबराम की जाांच भें

8 120/59 dt 27-02-2023 vkStkj 06 ux _ चौकी प्रबायी भबराम की जाांच भें

9 121/67 dt 27-02-2023 vkStkj 10 ux _ चौकी प्रबायी भबराम की जाांच भें

10 121/68 dt 15-03-2023 irFkj Q'khZ 41 ux ट्रक 12208 वाहन भुक् त केश कम् ऩाउड

11 121/69 dt 27-03-2023 vkStkj 06 ux _ चौकी प्रबायी भबराम की जाांच भें

12 120/60 dt 30-03-2023 vkStkj 05 ux _ चौकी प्रबायी भबराम की जाांच भें

13 120/61 dt 28-04-2023 vkStkj 05 ux _ चौकी प्रबायी भबराम की जाांच भें

14 121/70 dt 18-06-2023 vkStkj 04 ux _ चौकी प्रबायी भबराम की जाांच भें

15 121/71 dt 01-07-2023 vkStkj 05 ux _ चौकी प्रबायी भबराम की जाांच भें

16 121/72 dt 13-07-2023 _ टे्रक् टय e; dEizslj lfgr 10500 वाहन भुक् त केश कम् ऩाउड

17 120/62 dt 29-07-2023 vkStkj 05 ux _ _ चौकी प्रबायी भबराम की जाांच भें

18 121/73 dt 06--08-2023 _ टे्रक् टय ट्रॉरी राजसात कार्यवाही प्रस्‍ताववत

19 120/63 dt 06-08-2023 vkStkj 10 ux _ _ चौकी प्रबायी भबराम की जाांच भें

20 120/64 dt 26-09-2023 ऩत् थय पशी बया हुआ ट्रक 12709 वाहन भुक् त केश कम् ऩाउड

21 121/75 dt 26-09-2023 vkStkj 06 ux _ _ चौकी प्रबायी भबराम की जाांच भें

22 121/74 dt 24-09-2023 vkStkj 08 ux _ _ चौकी प्रबायी भबराम की जाांच भें

23 120/65 dt 28-09-2023 vkStkj 06 ux _ _ चौकी प्रबायी भबराम की जाांच भें

24 121/76 dt 27-09-2023 vkStkj 07 ux _ _ चौकी प्रबायी भबराम की जाांच भें

25 121/77 dt 21/11/2023 ,d fdyksZLdj baftu] 

10 ux dkys ikbZi] 01 

QwVoky lsDlu lfgr 

tIr

_ _ चौकी प्रबायी भबराम की जाांच भें

कामाारम वनऩरयऺेत्र अधधकायी गांजफासौदा

वनऩरयऺेत्र गांजफासौदा अांतगात अफैध उत् खनन की 01-01-2023 to 31-12-2023 की स्थथतत भें की गई कामावाही
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26

104/80 dt 21/12/2023

_ uhys jax dk 

powertrec439DS VªsDVj 
VªkWYkh esa Hklwvk Hkjk gqvk]okgu 

dzekad MP40/ZB9082 

_ चौकी प्रबायी भबराम की जाांच भें

27

104/81 dt 21/12/2023

_ vk;lj VªsDVj VªkWYkh 485 

flyoj jax dk cxSj uEoj dk 

Hklwvk Hkjk gqvk]psfpl uEcj 

931811529665

_ चौकी प्रबायी भबराम की जाांच भें

28

26/51 dt 21/12/2023
_ VªsDVj VªkWYkh lksukfydk DI-35 esa 

Hklwvk Hkjk gqvk] batu uEcj 

3100FLS33A329844F2

_ चौकी प्रबायी भबराम की जाांच भें

29
121/78 dt 21/12/2023

vkStkj 06 ux _ _ चौकी प्रबायी भबराम की जाांच भें

30

121/79 dt. 23/12/2023
_ ,d VªsDVj powertrec e; 

VªkWYkh Hklwvk Hkjk gqvk]psfpl 

uEcj 10535118431JJ

_ चौकी प्रबायी भबराम की जाांच भें

31

121/80 dt. 29/12/2023

_ ,d VªsDVj VªkWYkh 312 vk;lj 

uhys jax dk cxSj uEoj dk 

pu[kkjh Hkjh gqbZ]psfpl uEcj 

12511881848

_ चौकी प्रबायी भबराम की जाांच भें

35417

वनऩरयऺेत्र अधधकायी
वनऩरयऺेत्र गांजफासौदा

Total
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IN THE MATTER OF: 

Name & 

IN RE NEW PAPER ARTICLE PUBLISHED IN DAINIK BHASKAR DAILY DATED 

24TH SEPTEMBER 2023 BHOPAL EDITION REPORTED BY MR MANISH 

KUSHWNAHA REGARDING ILLEGAL MINING IN VIDISHA MADHYA PRADESH VS 

STATE OF MADHYA PRADESH DEPARTMENT OF MININGG AND GEOLOGY 
I/We/Appellant/Claimant/Petitioner or Defendant/Respondent/Non-Applicant named below do hereby appoint, 
engage, and authorize advocate (s) named below to appear, act and plead as aforesaid case proceedings which shall 
include appication for restoration, setting aside of ex- party orders, corrections, modifications, review and recall of 
orders passed in these proceedings, in this court or any other court in which the same may be tried/ heard/proceeded 
and also in appellate. Revisional and executing court in respect of proceedings arising from this case/ proceedings as per 
agreed terms and conditions and authorize him/them to sign and fle pleadings, appeals, cross objections, applications, 
affidavit or other documents as may be deemed necessary for the propet prosecution/defence of the case in all its stages 
and also agree to ratify and confirm act done by him/ them as if done by me. 

In witness whereof i/we do hereunto set my/our hand to the presents, the contents of which have been duly 
understood by me /us this 31st day of January 2024. 

Fathers Name 

Accepted 

Name & Enrollment. No. 

VAKALATNAMA 

[Rule 4(1) of the Rules framed under Advocates Act, 1961] 
BEFORE THE NATIONAL GREEN TRIBUNAL 

0.A. No. 117/2023 

PARUL BHADORIA 
1587-2012 

PRANJAL PANDEY 
MP 2881-2021 

CENTRAL ZONE BENCH, BHOPAL 

SHIVAM DWIVEDI 
MP 3857-2023 

PARTICULARS OF EACH PARTY EXECUTING VAKALATNAMA 

Brajesh Sharma Regional E-5, Arera Colony, Paryavaran 0755-2466392 | Respondent 
Officer MPPCB Regional Parisar, Bhopal, Madhya romppcb_bpl 
Office Bhopal 

Registered 

Address 

Address (If any) 
E-Mail Add. 

parul.bhadoria04 @gmail.com 

advocatepranjalpandey@gmail.com 

E-Mail Add & 

Telephone (If 
any) 

advshivamdwivedi20@gmail.com 

@rediff.com 

Telephone (If any) 

8085977111 

9340657120 

Status in 

8878471359 

Case 

Signature/ 
Thumb 

Regional Officer M.P Poilution Control Boaid BHC ure 
Full 

Pradesh 462016 
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